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S.B. Company petition No. 2011988

Raj.commercial And Ind.financeindia Ltd .

Versus
OL

Judqment / er
10/r2/2019

---- Petitio ner

----Respondent

For Petitioner(s) : Mr:. U.S. patole, OL
For Respondent(s) : None present

HON'BLE MR. JUSTICE SANJEEV PRAKASH SHARM4.

The OL submitted a report under Sections 167 and 169 .l
the companies (court) Rures, 1959 and has adjudicated th.
admitted claims of the various claimants.

The Registrar of the High Court shall accordingly take th.:
te along with list of creditors attached with this report on

d in terms of Rule 169 notifies the same on the notice
board of e Court and on the website. A copy of such notice be

also published at the notice board of the Official Liquidator.

, .. Th" OL to furnish a further report.

(SANJEEV RAKASH SHARMA),,]

L SOLANKI /19l4

i
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FORM NO. 71
(See Rule 167)

IN THE IIIGH COURT OF JUDICATURE FOR RAJASTHAN AT
JAIPUR BENCII, JAIPUR

(ORIGINAT JURISDICTION)

Official Liquidator's Report (Judicial ) No... .......20tg
In

S.B. Company Petition No 20119g8

And

ln the matter ofthe Companies Act, 1956

O_fficial l,iquidaror of ItOs. Rajasthan Commercial and Industrial Financc(IDdia) Limited (In Liquidation)

CllR flt lliD [.IST OF PROO IS TENDT] R!.1) TO AND AT) l\,1ITTUI) OR I{trJE .TtD
OF LLI

. . l:.Y.S.?atole, Official Liquidaror of the above named Company hereby ccrtify
tlrar thc ibllowing is a correct list of all creditors who srUmittea tf,ef pr'oois of debts orclairns against. the said company pusuant !o advertisement dared 2d.02,201E and therroticcs issued individually to the workmedcreditors. I furlher certify tfroi in it 

" 
tf..t purf

of the said list ser out debts and claims admitted by me in futt o, in purt,-rJt" u.ount
admitted altogerher amounts to Rs.2500/- In the sccond pirrt arc set'out the claim which
have becn u.holly rejecred by mc.

itlrlsl PART-

a r,\t-\ls OF \\ OR|(M I N

Sf,C()\D I'ART:

WHI(]H IiAS BE N WIIOLLY R BCTEI)

l.lo
Name & Address ofCreditors

Shu Vijay Singh Solanki,
S,/o Latc Shri Kishan Singh,
fuo Vill.-Purabaikhera, Tehsil-Bayana,
IJhara Ra asthall
Shri Rameshwar Prasad Choudhary,
S.1o Late Shri Badri Lal Choudhary,
Plot No.22, Asthal Road,

\tNkN
YYP'

(u.s. PATOLE)
OFI-ICIAL LIQUIDATOR,

RAJASTHAN, JAIPUR

Clained

Nrnrc & Addiess olCredirors

Shri Ram Narain Choudhary
S/o Shri Dudha Ram
R/o 75, Ilajrang Vihar,
Near Copalpura Over B dge,

(Khur KhUirya)

.hi ur 102018

t5001- 2500

Claimed Admitled
rs300 Rejected

odinary

(lhawani Tork 304001 Ra asthan

8.1000/-

/'r \t:)


